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FOREWORD 
 

In 1957 a review of the work done by the First Legislative Assembly under the 
Constitution from 1952 to 1957 was published by this Department. It proved a valuable book 
of reference both to the Members and staff of this Department. It has therefore been 
considered necessary to publish a review of the work done by the Second Assembly from 
1957 to 1962 and hence the present publication. 
 

This review gives a short account of the constitutional developments subsequent to 
the issue of the first one. It also gives a brief account of the business transacted during 1957-
62 and, at the same time, briefly explains the rules and conventions followed. More statistical 
information has also been included. 

 
A number of photographs depicting some important activities of the Legislative 

Assembly and visits of Parliamentary Delegations and Parliamentarians have also been 
included.  
 
             
Fort St. George,       T. HANUMANTHAPPA, 
MADRAS-9         Secretary 
March 1962. 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 


